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itarnational airport. | appeal to the Government to do justice to our Mecca,
and our Vatican, Sri Amritsar.

Price praference to the Public Sector Undertakings in the country

SHRI MANOJ BHATTACHARYA (West Bengal): it is common
knowtedge that since the inception of public sector undertakings these are
provided with a particular price preference while finalising any business
proposition. Such practice has certainly given a boost to the undertakings
owned by the nation and that has been of great advantage to our national
economy and helped in realising our cherished objectives of self-reliance.

| understand from some reliable sources that there is going to be a
paradigm shift in such consideration and attempts are being made to do
away with the policy of providing price preference to the PSUs.

To my knowledge any such decision contrary to the existing practice
will certainly jeopardise the interests of the PSUs and will subvert the
national economic growth and issue of self-reliance.

Hence | shall most fervently urge upon the Government of india to
dissuade frorm any such decision and protect the interests of the PSUs.

Demand to bring ralief to aged house owners in the country whoss houses
are not vacated by the tenants
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SHRIMAT! JAYA BACHCHAN (Uttar Pradesh): Sir, I associate
myself with this Special Mention.

MR. DEPUTY CHAIRMAN: The House is adjourned for lunch till
2.30 P.M.

The House then adjourned for lunch at fifty-two minutes past
twelve of the clock.

The House re-assembled after lunch at thirty minutes past two of the clock,
MR, DEPUTY CHAIRMAN in the Chair,

PRIVATE MEMBERS' RESOLUTION
Economic Deveiopment of Backward States

MR. DEPUTY CHAIRMAN: Let us continue with the Resolution.
Now, Mr. Natchiappan to continue and conclude his speech.

SHRI E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Thank you
very much, Sir. | am concluding my speech with certain remarks. This
particular Resolution is very important because even after passing through
half of the Tenth Five Year Plan, we could not achieve certain goals which
were set by the Planning Commission. | was explaining about taking up a
particular district as a nodal district. We have a net cultivable area of
4,18,900 hectares. Agriculture is done only in 1/4" of it i.e., 1,11,566
hectares. The per capita NDP was Rs. 14,341, while the State was having
Rs. 21,738 for 2002-03. So far as human development index is concerned,
it was 0.640, the State was having 0.657, while India, at Nationa! level, was
having 0.571. The strength of these areas were communication; rich
resources; local enterprises; domain knowledge; surplus availability of space;
research institutes, such as, the CSIR labs, universites and other
educational institutes. Even if so many things are available, these districts
are called drought-prone and underdeveloped districts. Hence, | request
that the Planning Commission should select certain districts in every State
so0 that the entire programme, enunctated for development of a particular
district, could be focussed upon properly. And, all the elected
ropresentatives should make coordinated efforts to see that these
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